
3. The sen 
N. Rly 

4. The Sen 
Allaha 

or Divisional 
ilahabad. 

or Divisional 
ad. 

5. 	The se 
Allaha 

for Divisional 
ad. 

CENTRAL AIV,1 N1 STRATI VE TRI Fa,' AL ALLAhABAD BE  

Allahabad this the 	19-1\-\  day of N't011-41-(- 1994. 

Hon'ble Mr. Justice B.C. Saksera, Vice-Chairman 
Honlble Mr. K Muthukumar Administrative Member 

Original Appl cation no. 83 of 1992. 

Frakash, Guard, Railway 
nagar, Allahabad. 

o Sri K.L. Yadav, R/o 

1. Dilip K mar,S/o Sri_ 
Quarter no. 511B, Lal 

2. Fradeep Kumar Yadav, 
367/322 Mohatshimoan 

.... Applicants. 

Counsel for the Applicant 

 

sunil Rai 

   

   

00 yers 

1. The Uni n of India t 
N. Rly. Baroda House 

2. The Divisional Rai lwa 
Allahab d. 

ough the General Manader, 
New Delhi. 

Iv a nager, Northern Railway, 

Commercial superintendent 

Personnel Officer, -. 

Accounts Officer, 0. 

Respon&rts 

Counsel fDr the Respondent 
Sri B.B. Pa 1.:  

Sii 	Srivastava/ . ::.athur 

Alonowith 

Ob cf 1994 Original ApHlication rv.). 

1. suchas Chandra, S/ 
Distt. Al_Lahabad. 

2. ')/c) 
K. 

Sri Raja Rail, R/o 407, Raapur, 

asaa, R/o 317, K D.S.A. Ground 

Ver 

1. 	4'hel& on of j,ndia t y 	 Hcus  

us 

ough the . :eneral y.ana2er 
New Deihl. 

2.• 	The Divisional Rail 	14anager, N. Rly Allahacad. 
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3. 	The senior T.2ivisional C,om.:,ercial, Superintendent 
N. Rly Allahabad. 

... Respondents; 

'3. 	Oriainal Application no. 110 of 1993  

1. 	Syed Nizam Hussain, s/o Syed All Hasan, A/a 29 yrs. 
R/o mohalla Chiktoli, P.S. Hussaindb.,d, P.O. 
Japla, District Palayam. 

Raoubir Sharan Kharwar, 3/0 Sri S. Sunder, A/a 33 
R/o 877-A shastri Colony, Distt Mugalsarai. 

Appiicants 

Versus 

1. Jnion of India, through 3E-neral 1,',ana-,..,,er, 1:., _ -.1y 
Rai lway Board, i-iaroda House, New Delrli. 

2. C.;hi;:rf Commercial Superintendent, N. Ely Baroda 
House. New Deira. 

3. Divisional Railway Manager, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni 	Divisinal Camercial superintenden, 
E. Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

4. 	Original Api:lication no. 39 of 93 

1. Nirela Singh, s/o n. Singh, a/a 30 Yrs, li/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak 1 \4ath Fandey, S/0 B.D. Pandey, A/a 30 Yrs. 
R/c Village Kewalpur, post Beri-Visa, District 
Varanasi. 

3. Kayla Kant shu::.1a, Slo F.N. shukla, R/o Ram Basic 
Vidyalaya, Dara;-?anj, "llahabad. 

4. Amax Iath, S/0 Mangru, Ric Ran Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/0 K.S. Tripatfoi, R/o 
Lakshagrah, Post Lakshagarh (Handia), 

Distt. Allahabao. 

6. Shyam Shanker Shukla, s/o Sri H.S. shukla, R/o 
Vai.S 11110 Ashram Ham Basic Vidyalaya, Daragarij Distt. 
Allahabad. 

"plicants. 

Eters us 

1. 	Union of India thrc...1dh 3eneral ,v►anager Northern 

Rai lway Ba.coda House, New Delhi. 

,3 



House, lel', Delhi. 
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2. Chief Com,ercial superintenoent, Northern Railway 

Baroda Ho se, New Delhi. 

3. Divisional Railway Man a er, N. Rly, Allahabad. 

4. 	Senior Divisional Comm 
N. rely A lahabad. - 

cial supreintendent 

... Respondents 

5. Original 

	

1. 	Fazal Ka 
House no 

	

2, 	Ajay Kas 
Avenue, 

Application no. 38g of 1993 

im. 	 adim, 9/0 Village ChaKiya, 
104/241 Rpos Office G.P.G. Distt Allahabad. 

yap, S/o F.S. ashyap, R/o 63 J.K. Fourth 
ailway Colony Smith Road, Allahabad. 

Applicants 
• • • 

Versus 

1. 	it-lion of India, through-General 	 Northern 

Rai Tway, hallway Board Baroda House N. Delhi. 

Chief Commercial suple Ptendent N. TilY Barodd 
House, New Delhi. 

3. , Divisional Railway Ma ger, Northern Railway 
Allahabad. 

4. seni_r 	 rcial superintendent. 
Northern Railway Nawa Yusuf Road Allahabad. 

.... Respondents. 

	

6. 	Original Application 	. 32 of 1993 

	

1. 	Ci amrul HLsan, A/a 29 	S/o Late Sri S.N. 
ii/c 121 ariyabad, Jog ghat, Allahabad. 

Hasan, 

Applicat 

Nersus 

1. inicn o India tnroug Genra1 i:,anager N. Rly, 
Boatd B roda House Ne 

2. Chief C.mrnerciel Supe intendent, N. alf Baroda 
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OP 

3. Divisional kai/way Manager, Northern Railway, 
Nawab Yusaf Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern hailway kliahabad. 

Respn&nts 

7. 	Original A pplication no. 1782 cf 1992 

1. 	Vinod Kumar Sharma, -/o Shri Chabi Lal, h/0 17/A 
Lahia Marq, \llahabad. 

A;_;plicant 

Versus 

. The Union of India through the Chairman, Railway 
Board, New Delhi. 

:9, 	The 'Aneral Manager N. Rly Baroda House, New Delh:. 

• The Divisional Railway managr, N. Rly Allaebad. 

.... Respondents 

8. 	Original Application no. 1534 of 1992 

1. Sfam Narain Singh, s/o R.N. Singh, R/o Vill & post 
Distt. Baksur, Bihar. 

2. Ravind:a Tripathi S/o Sri S.C. Tripathi, R/o 
Vi 11. Dharampur Ghurwa, Tehsil .Thoolpur Allahabad. 

3. Ram Bharat, 5/0 Jirdhari Lai, R/o Deogalpur, Post 
ma 	Mau Aima Distt. 

... Applicant 

Versus 

1. Union of India, through secretary Railw a y Board, 
Rafi marg, New Delhi. 

2. General Manager, Northern Railay, Railway Bhay.an 

(Baroda Houma} New  Delhi. 

• • • 



3._ 	
Senior Divisional Commercial supdt. N. _lily 

Uf i e Allahabad. 

• • • Respo dents 

D1 

3. 
Chief ^ornrnercial SupeEndent. N. Rly RailBhawan 
(Barod House) New De lhi. 

4. 
Divisional Railway Manager, Northern Railw 
D.R.M. Office. Nawab Yusuf Road, Allahabad. 

5. 
Senior Divisional Conmercial Superintendent N. Rly 
D.R.M. Office, Allahabad. 

Respon ents 

	

9. 	Oriainal Application no.352 of 1992 

	

1. 	Rajen•ra Prasad Pance-Y, s/o Sri 3.P. Pandey 

R/o Viii Nanhcopur, 	pahara, Distt. 	zapur 

• .. Applic nt 

1 

Versus 

1. The 	
ion of India through 3eneral Manager N. 

New 

2. The D i visional   Railway :ilanager, N. Rly - Allt 

10. Original Applicdt On no. 4:10 of 1994. 

1. 1-4.ai,=ndra Kumar, S 	Sri F.N. Jaisawal, R/ 225 
Gan• i Nagar, Mutl iganj, Distt. Allahabad. 

2. Rz.rnesh Chand, S/0 Sri Late Hari Lal, R/ 19/216 
Luk r G3nj, Distt Alhattbad. 

   

• •• APP ants 

 

   

Ver 

1. 
The Anion of Indi. through the General tvl nd -,3er 

N. 	3aroda Hou e, New Delhi. 

2. Diva sicnal Rai lwa ManaIer, N. Rly Allah bad. 

3. sen or Divisiona 

 

Commervial superintendent, 

    



Rly, Allahabad. 

is 

11. Original  -Application- no. 400 of 1994 

1. Ram INiranjan Singh, A/a 38 Yrs, Sic Sri R.N. Singh 
R/o 183—Alopibegh, AllahaL,d. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/• 1 Dhimhwas Khothi, Alopibaah, 
Allahabad. 

Dinesh Kumar, A/a 	Yrs, S/0 Sri G.S. Lai Srivastava 
R/o vilLage & Tost Sindhora, Distt. Mirzapur. 

ApplicJnts • • • 

Versus 

1. 	 41/6 Jnion Of India, thr)ug General ::.anac, 1, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2._ Chief personnel Officer, N. Rly, Baroda House. 
"ew Delhi, 

3. Divisional Railway ManakIrr, Nortnern Railway, ! awab 
Yusuf Road, Allahabad. 

4. Senir Divisional ',;ommercial :Superintendent 
N. lily, Allahabad. 

• • • 'Aespondents. 

12. Original Application no. 3-49 of 1994 

1. Kadii Ahmad, s/o Sri Abdul ,;nafoor Kh_n, A/a 30 Yrs 
R/o 132/K/1, A.D.A Colcny lajr)opur Allahabad. 

2. Brijcsh irasad, S/0 Sri 1\arain Prasad, A/a 26 Yrs, 
93-;“atiyara hoadm Alopibacfh A ilatlabad. 

3. Kc.mleth Sing h, 4o Sri R m Bali Singh, a/a c,7 Yrs, 
R/c 129 ,lopibaah, Allahabad. 

4, 	Rajesh Kumar, S/0 Nsrain 1'ra:sad, a/a 28 Yrs, R/o 
544 ColoneL;anj, Allahabad. 

5. Arun Kant srivastva, s/s sr. M.P. Srivastava, 
aja 31: Yrs R/o Azad Square, ,..mbagh, Allahabad. 

6. Km. Vibha Sarswat, D/o S.H. 	rswat, a/d 32 Yrs 
R/o 13—BC, Leader Road, Railway Colony ,=1.1lahabad. 

7. Km. Abha sarswat, D/o 	sarswaI, a/d 27 Yrs 
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ead Road, Rai 

nker srivast 
rs, R/o 130—
ad. 

\fel:S US 

f India throe 
Board, Barad 

ersonnel Offi 
hi. 

Divisi nal Railway :it 

Divisional Co 
usuf Road, Al 

way Colony, Allahabad. 

a, s/o Sri Prem Kumar, 
51—L Rajroop—pur, 

Applican 

General Managcr, N. 
House, New Delhi. 

N. Rly IBaroda Hous 

oer, N. Rly, A llahabad. 

mercial Superintendent, N. Rly 
anabad. 

R/o 133—bC, 

8. 	Ravi sh 
A/a 26 
All6na 

1. Jnion 
Rai lwa 

2. Ching 
isew De 

4. 	Senior 

• • • • Respond nts 

no. 397 of 1994 

S/o K.K. Dwi v( di, A/a 29 Yrs 
abad. 

13. Origin 

1. Piyush 
R/o50—A 

2. R_mesh 
R/0 C-
Varana 

1 Application 

Kumar Dwlvedi 
,ladhwapur All- 

Saran S/s Har 
7/273—, Indi 
i. 

Shanker Lal, A /a 34 Yrs 
n Press Colony Jagatoa,j, 

3. 	Rajeev Kumar srivastava, S/0 P.M. Lal, a/a 
R/o CV-63/209—A Chat Piyarie District, var 

0 Yrs 
sasi 

o sri N.K. Gupta, a/a 30 Yrs 
R/o 174 Purana Katr. Allahabcd. 

4. 	Amulya Kumar Gupta, 

5. 	Suren•ra Kumar s/o 
post alimpur, Dist 

Lal a/a 30 Yrs, R/o ‘ill. 
Varanasi. 

6.  

7.  

8.  

Rakes 
A/a 2  
Allah 

Priya 
h/o S 

Frave 
3/13— 
varan 

Behaii sriva 
Yrs, R/o 12 
bad. 

Kant srivate 
1/64-2G Chupe 

n Kumar S/0 S 
—8, Nawalpur 
si. 

eve, S/0 K.B. Srivastava, 
as—Ki—Satti, Khuladba 

s/o sri A.N. Lal, a 	G Yrs 
gar, Distt. Varanasi. 

L.Prakash, 4a 28 Yrs R/o Shiv 
lony, y,eerapur Basahiee, 

a 

... Applicants 

Versu 
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1. 	Union of India, through General Manager, N. Rly, 
Railway Board, Baroda House. New nelhi. 

z. • 	Chief personnel Officer, Northern Railway, Baroda 
house, New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent N. Rly 
Nawab Yusuf Road, Allahabad. 

... Respondents. 

14. Origingl A pplicati.J)r. no. 1702 of 93 

1. Rajendra P:. asad , ii/a 24 Yrs, s/o Sri Raj Bahadur 
Singh, R/o Vill Khapati, Post Khapatia, Distt 
Allahabad. 

2. DhaTam pal Singh, A/a 32 Yrs, S/o L.R. singh, R/o 
Vi 11. shambir Singh Fur (sawaran) P.O. AUrai, 
Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, s/o Sri Ramji*'asad 
R/o 	: arsurampur, Post Mughalsara. , Distt 
Varanasi. 

4. Munna Lal, A/a 29 Yrs, s/o Sri Cheddi Ram R/o 
Vi i1 Chandhasi (Khuswaha Basil) Post Chandhasi, 
galsaria. Distt. Varanasi. 

... Applicants 

firers us 

1. Union of India, through General manager, N. Rly 
Baroda House, New Dcihi. 

2. Chief Commercial Superintendent, N. :fly, Baroda 
House, New Delhi. 

3, 	Divisional Railway manager, — Rly Nawab Yusuf Road, 

4• 	senior Divisional Commercial superintendent, DRM 
Office, Allahaba:. 

Repondents 

15. Original A plication no. 1227 of 1993 

1. 	Lal BahadJr, s/o Sri Manna, A/a 28 Yrs, R/o viii 



// 9  // 

--Bhawarohi, F.C. sindhaur, Distt. Mirzapur 

2. Kishori la 1, s/o Jhanna, A/a 32 Yrs R/o Vill. 
P.O. sincinaur, District'Mirzapur. 

hewaroh:i  

h/o Vill Bha arohi, 
3. Eorile.1, 

P.O. Sin 

Dinesh P 
R/o Vill 

5. Ram Subh 
vill Mur 

6. Ku 
r/o B.P. 
Vughalsa 

S/o Jhanna, A/a 30 Yrs, 
haur, Distt. hlirza ur. 

asad, S/o Sri Shvnath Prasad, A /a 3. Yrs 
jp.o. baraini, Distt. Mirza ur 

g, s/o Sri D. Singh, A /a 27 Yrs, R/ 
huan, P.O. Shikarganj Distt. Varanas . 

S/o Sri BEnshi Lal a/a 31 Yeras 
285 Ravi Nagax Colony, Near Kali Man r 
ai Varanasi. 

... Applicants. 

Versus 

1. Union o India through General Manager, N. R 
way Boa -d Baroda House, New Delhi 

2. Chief p rs onne 1 Officer, N. Rly liaroda House 
Delhi. 

3• 	Divisiolal Railway Maner, Northern Railway 
Nawab Y of Road, A 11411aocd. 

ivisional Commercial superintendent 
Navab Yusuf Road, Allahabad. 

T.. Responden 

4. Senior 
N. Rly 

Rail—

New r 

1G. angina Application no. 873 of 1993 

1. Santosh Kumar Dwivedi, S/o Late Sri R.M. Dv..i‘q-di 
R/o Vill & Post sindthora, District P.',irzapur 

2. Randhir singh, S/0 S.N. Singh, r/o Vi it sultanpur, 
P.O. h khmetd ur Distt. au. 

3. Virendra singh, s/osr: S. singh , r/o Vill Rampur 
post R mpurDhamave D:,tt. Allahabad. - 

4. Jitend a _Bahadur sin41, s/o sri ;,.Singh, r/ 
vill a d post RaMpUr Dhamava, Distt. Allaha ad. 

Ran Vi 
hompur 

6. Vinay 
r/o vi 

5. ai singh, s/o B.R. singh, r/o vill 	po:7t. 
Dhamava, Distt Allahabad. 

u.nar singh,s/o 	;::ahesh Singh a/a 22 Years 
1 & post Rafflpar, D'namava, Distt. All habad. 

7. 	bodha ing'n, s/o s:i R. Bahadur, r/o viii c adpur, 
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post Bhitaura, Distt. Fatehpur. 

	

B. 	1-,am Kripal Singh s/o sri A . Singh, R/o Viii sahimaul, 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rajendra Singh, S/c sri .J.B. Singh, c/o 
Badi radari, F=ist Siswan, Distt. Allahat;ed. 

10. Ragnvendra Pratap Singh, S/o Sri V. Singh r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi i:ost 
Mahiddinpur, Distt. Allahabad. 

12. tiardwar, S/o Ram Singh, r/o vill and post Kaunia 
Distt. Azamgarh. 

13. Ajai Kumar Srivastava, S/o sri .ate) saheb Lal 
Srivastava, r/o Vill & post sindthora, Hitt. 

14. Anant Pathak, S/o S.N. Pathak, r/o 5-24 G.T.1-7. 
Karelli Allahabad. 

15. Kunwar Surendra Singh, S/o J.B. Singh r/o Viii 
Beli Madari, post Siswan, Distt Allahabad. 

It . Ramesh singh,,s/o M. Singh, r/o vill and post Raipur I 
Dhamava, Distt A .,lanabad. 

-110 

17. S.K. Gupta, S/0 K.L. Gupta, r/o 4 HE/107 3-.nga "agar 
Colony Varanasi. 

18. Hishamuddin, S/o sri sahauddin, r/o 537—A Chanshyam 
Nagar Colony Allah,_,bad. 

... Applicants 

Vers us 

	

I. 	Union of -India, through Jeneral manager, N. R1V 
Railw ay Board, Baroda House, N. Dc, lhi. 

2. Chief 12ersonnel Officer, northern Railway, Baroda 
House, !%4/ De lhi. 

3. Divisional Railway i:ian_ger, Northern iailway, 
Nawab Yusuf Road, Allahabad. 

4. senior Divisional Commercial Superintendent, 
Northern Railway AllahaiDad. 

... Respondents 



(1) 

A, Original P ppiication n . 779 of 1993 

1. 	Mahesh Kumar, S/o sri 
1-urana Baihraho, Al l.a ha 

. Lel, r/o New Lasker Line, 
bad. 

... Applicants 

Versus 

of India through the—Gex.exal-Manag 
Railway, Baroda House, New Delhi. 

ional Railway Manager, Northern Rail 

1.. 	The Unio 
northern 

2. 	The Divi 
Allahaba 

ommercial superintende 
bad. 3. The seni 	Divisional 

Northern Railway Allah 

4. The senior Divisional 
Al la habad. 

5. The Senior Divisional 

ersonal Officer, N. Ft i 

Accounts Officer, N. R1 

Responden 

12. Origina 

1. samarna 
P.O. Mu 

2. Om prak 
44 r/o 
Mugalsa 

Applcation n 

h Singh S/0 S 
alsarai Distt 

Sharma, s/ 
vi 11 Fars Kura 
ai, Distt Mu  

.746 of 1993 

lik Ram C/o viU Kureh-Khurd, 
Mugalsarai. 

Late sri Puttoo Lai Sharma 
pur (sikatia) p.o. 
alasria. 

.ay 

gllahal 

... Applicants 

Versus 
gh General Manager N. Rly 

2. Chief 
N. Del 

3. Divisi final 	M nager N. Rly Allahabad 

4. senior Divisional C .ercial Superintendent N. Rly 
Allaha ad. 

Responde 

Origin .1 Application no. 530 of 1993 

1. 	Union •f India, thro' 
Railwa Board, Barod House. "ew Delhi 

ersonnel Offi er, N. Rly Baroda Hous 

1. 	Rames Chandra, s/o 
Umarganj P.S. Raipur 
Jaunp r. 

ri R. .->arap,r/o vi it 
Tehsi Machlishahr, Di riot 

-- 12 
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2. Satya prakash, s/c Adhya, a/a 30 yrs r/a vill 
Rampur sawai, P.O. Rc3jupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna prasad, s/0 Srineth r/o Copalpur, p.c. Rampur 
Tehsil patti, Distt pratapgarh. 

4. sri Ram singh s/c sri Murali, a/a 29 yrs r/o 
Vill Behdaul Khurd, P.O. Surwan Misirp-wn, 
Tehsil Patti Distt. pratapgarh. 

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur 
P.U. Haipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman singh, S/c sri Murali, 1/c vill Behdaul 
Khurd, p.o. Surwan rnisirpur, Tehsil patti 
Distt pratpgarh. 

r. 	Girja Shanker, S/o sri Chh.)te Lal A /a 31 yrs 
r/c, vill Vanbirpur, P.O. Raipur, Tehsil achlishahr 
Distt. Jaunpur. 

8. Rajendra Prasad, S/c Sri Ram Lal, r/oUmargenj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur._ 

9. Amrit La1, s/o Sri Rath rOL villUmarganj P.O. 
Raipur, 	Machlishahr District Jaunpur. 

10. Hira —al, Spo Sri Ram Lath, r/o vill Olgarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

... Applicants 

Versus 

1. Union of India through General Manac,.er, Northern 
Railway Railway Board, Baroda House, New Delhi. 

2. Chief personnel Officer, l'orthern Railway, Baroda 

House, 1'ew Delhi. 

3. Diviiional Railway 	 r. Rly Navab Yusuf 

Raod 

4. ScniDr Divisional Commercial jJ erintenoknt, N.Rly 

Allahaoad. 

Hespondents 

le. Original Application no. 479 of 1993 

1. Shit/ Shenker, s/o ham LaTh.n, 	. vill Dehduul Khurd 
iost `,aura Distt. irat,gurh 

2. Hari Shanker, 	sri Ch:Atey Lal, r/o vill Banvirpur 

post Rampur, Distt Jaunpur. 

3. Ham Bahadur, s/o s/. Mohan; pal, rjo purabi Bardahi 
Bazar, post i,lukundasagaj, Tehsil patti, Distt. 
Pratdpgarh. 

-13 
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4. 	Ram As ey, 5/0 sri Rak 
Adhar, r/o village sukhan 

Misirpu 	
Post suvansa Tehsil Patti. Ditt piatapgarh. 

Vibha S anker, 5/0 51 
Chottey Lal r/o vi 11 

Banveer ur, post 	
r Distt Jaunpur. 

6. Ram Khe ewan, s/o 
sri Kandhai. r/o yin Sawai Rampur 

_POst Say ai Bika, Dist . Jaunpur. 

7. Ram Dahadur, sic 
sri Rom. Abhilash, r/p vil 

pi.  Kh ragrai, post uvnasa, Distt. Pratapgarh. 

8. namshtkei, S/o s7i 
nottey Lai, r/o Banvee pur, 

post R mpur Distt. 	an2ur. 

o sri natap r, A/o yin 
neerpur, ost 

9. Lalji, Sp 
Madhup 1, Distt. Jau pur. 

10. 
Shesh lath, s/o sri ata Saran , r/p viii & post 
Silaudhi, Distt. Pre aAarh. 

Vets u 

gh General Manager, N. !- y 
New Delhi. 

cer, Northern Railway, Baroda 

Ddvis'onal Railway, 
Allahabad 

4. 	
Beni r Divisional dommercial superintendent 
t\ortt ern Railway N llahabad. 

... Respondents 

2f. Orig' nal Aplicati n no. .416 of 1993 

	

1. 	Kish =n Singh, s/o ri Ram Nagina 	r 
r. no. 702-0, Mugalsarai, •istt. 

Jya d Colony Q  
Varanasi. 

	

2. 	Ram sh, s/o 
sri R nji r/o vill & P.O. .Par huramp ur 

sib ian post nuga arai, Distt. Varanasi. 

	

3. 	Ash k Kumar panda 	s/o sri Balmiky arai, pandey
Alin 

r/o
ar.?ar 

Sitrian, Parshur mpur, P.O. Mug
Dis t. V,ranasi. 

4. 	pre Kumar Srivastava, s/o sri 	
sriv stava, 

r/o Loco Colony 	
no. 128—K Mugalsara Distt 

Var nasi. 

Di lip Kumar Sinha,„ 	 alsar 	Distt. 
s/o sri Deep Narain al, 

R/ Hanur Colony Cx. no: 694—A Mug  

Va 
Applic nts 

1. jnicn of India thro 
Board Ba•oda House, 

2. Chief Perosnnal off 
House, New Delhi. 

3.  
Manager, Northern Railway 

Ap lic ant 

5. 

.A" 
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Versus 

1. Jnion of India through General Manager, N. Fly 
Railway Board, Baroda House, New 

2. Chief personnel Of_ficer, Northern Railway, Baroda. 
rio•use, rew 

	

'3. 	Divisional Railv.ray !,lana7er, Northern Railv:ay 
Allanabad. 

	

4. 	s-r-jor. Divisional Commercial superintendent, Northern 
Railway, Nawab Yusuf Road, ,L4lahabad. 

i--iespondc, nts 

21. Original Application no. 1006 of 1992 

1, 	Santosh Kumar s/o sri 	Shar•fia, r/o 146—A Loco 

Applicant 

Versus 

J. 	Union of India thrauoh the :;eneral Maner, N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. hly Allanabad. 

3. Ser,ior Divisio::al Commercial superintEndent, N. Riy 
Allahabad. 

... Respondents 

2E3.  . 
original 	pl..ilication no. 1303/92 

1. .-ius;-.11 Kumar candey, :3/0 	Pandey, ii/o 
60 Bhendari Sttion Rd. Jaunpur. 

2. smt. 	Saxena, 	Sri R. 5axena, 99/3U3, Si S (-3 adha Gha.uraha, 

c 	. 

Vers us 

1. union of India}  throujh Generali,:,ana.Rer, N. Rly 
Baroda House, ew Dc!lhi. 

2. The Divisional Railway 	er, Northern Rai lway 

• 

colony All arh. 
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Allahabad. 

3. 	The S(ni or ;ivisional ommercial Supdt. N. R y 
DRM Office Allahabad 

'

• 	

:,,esponden s 

24. Original Application . 1715/92 

     

     

     

1. 	indu Prabha Pander, 	sri S.N. Pandey, r/o 
94/1A Galla Bazar Til arganj. Allahaba. 

G. 	 3dhr1 !lisras, w I. Sri O.P Mishra, r/o 
62. Bhandari Stan R d, Jaunpur. 

 

   

• . . Ap p 	nt 

 

 

Versus 

   

1. Union of India through General manager, N. R 
Borada House, New Delhi. 

2. Divisional Railway Mana ger, N. Illy A llunaba 

3. Senior Divisional Commercial Supdt. N. Rly D 
Office Allahabad. 

y 

FI 

     

   

• Responden s 

     

24-  Original Application no. 139/93 

1. Kripa Shankar, S/o Sri, V. Nath, Vi 11 ata-ka-pura 
P.O. Ram Nagar, Distt 	Allahabad 

2. Umesh Chandra, s/o Sri S. Prasad, R/o dill Tikari 
P.O. Bharnni Hitar4Distt. Allahaoad. 

Applicnts 

Versus 

1. Union of India through General Manager N. fly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahebad 

a 	3r. Divisional Commercial Superintendent, N. 31y 
DID:; Office Allahabad . 

... Respondents 

6\-- 
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25. Ori ginal Api.. lication no. 514/93 

1. sri Krishna :\E-nd Pathak, s/o sri T. Pathak, r/o 
vill. _Amaon, P.O. Sahiblanj, Distt. Varanasi 

2. cubit _De, s/o S.K. 	r/o 'Lima Kutir, Station 

Road, Jaunpur. 

... Applicant 

Versus 

1. 	J1-  on of 1 ndia through .:;enera 1 :,.lana ger N. Rly 
Baroda House, 1<ev, 

Z. • 
	Divisional Rai lway ;`,1anaLler, N . sly, Al la ha bad. 

3. Sr. :Divisional superintendent CoTnercial N. Rly 
DRif, Office, Allahabad. 

Responcints 

2*. original Applicator; no. 777/?3 

1. 	
Satya Prakash Mishra, 3/0 sri R.S. :',P.ishra, R/0 
A./3• 176 !Krishna Nagar, Keedoanj, Allahabad. 

App 4o,,nt 

Versus 

1. union Of India through 'General ::,anaoer, N. Rly 
Baroda House New Delhi. 

2. Divisional Rail,Aay Manager, N. Rly A 11 habad. 

Sr.Divisional commercial superintendent , N. hly 

DRNI 	Allahabad. 

rtes, oncent' 

2%. 	original f1 pplidaion no, b7/93 

1. 	Shashi Kumar 	 s/o 	 r/o Vill 

Gnatwa rost ;archana, 	Karchana, Distt Hlla'r abaci. 

present /Address 134— Tula iiarl Bergh A 

ends prasad 	 sio sr.: D.P. 1.4ishra 

Viii Nasidahan, 	-)st Nathaipur , 	Varanasi 

Anoop Singh, s/o Sr 6.P• 	Ef/o Viii. and P.U. 

Bhojpur, P.S. Antoo, Distt. Prata,:garh. 

App li oLts 

Versus 

• • • 

• • • 



ly 

Ver 

1. Jn on of India t 
Ba l oda House. Ne 

2. 
Di isional Railw 

3. Se for Divisions 
Ali ahabad. 

// 17  // 

1. 
Union of India through General nanager, 

No •hly 

Baroda H use, New Delh 

2. 	Division- 
Railway :Ma ger, . RlY Allahaba6 

C
omme cial Superintendent N. 

3. Snior ivisinal  
Allahab•d. 

ivisional persfnnal officer, 
Northern

Allahabad. Allahabad. 

... Respondent 

4. sc=flior 
Railway 

5. 
S=nior pivisional Acc unts Officer 
Allahabad. 

N. RIY 

d. 
2 	

Origin 1 Application no. 1028/93 
g.  

1. 	
Rajesh Kumar Tripat4, s/0 Sri R. Tripathi 
R/035;/7/1, jayantiVur, Dhumaggang k116hab 

Applicant 

Vers 

o hi. 
h General i,',anagel N. ,ly 

	

11 	'_Inion of India thr 
Barod House, N. De h 

anal Railway :anager, N. Rly Allahab d. 
Go Divis  

	

3. 	
seni•r Divisional ommercial manager, N. Illy 

DRM. Office Allaha ad. 
... Respondents 

V-  Orig nal Applicati 

1. 	
Shi prakash Dubey 
Maw pura (Kakraha) 

n no. 1243/93  

S/0 
 S.D. Dwivedi, r/o Vill. 

P.O. Patehpur, Distt. ,Aau. 

Applicant  

 

...16 

    

    

us 

rough General manager N ?,,ly 

Delhi. 

y Manager, N. Rly All habad. 

Commercial Manager, N. Rly 

.. Respo dents 



1/ 1B // 

3t. Original Applicdtion no. 1362/92 

1. Pawan Kumar Pandey,, s/o Sri S.S. pandey, 	161/b 
A, Azad Nagar, south Malaka, 

2. Arun Kumar Singh, S/o Late Sri Ramkant Sngh, R/o 
Vill./P.O. Kaju, Allahabad. 

... Applicant 

Vcrsus 

1. Union of India through .genera•;,tanager N. Rly 
Baroda House. New Eelhi. 

2. Divisional Railway 	 Allahabad. 

a. 	Sr. .Divisional Commercial, Superintendent N. Rly 
A llahabacl. 

... Respondents 

32, Original Application no. 1511/92 

Suresh Kun r Srivastava, S/o Sri R.K.L. Srivtava 
rjo 36A/60, Judhwal, Tilharganj Allahabad. 

Applicant 

Vers. us 

1. 	The Union of India through General Manage r 
Baroda House. New Delhi. 	

t 

 
N. Rly 

G. • Divisional Railway Manager, N. Rly Alla hi.bad. 

Sr. Divisional Commercial Supdt. N. Rly y 	Office Allahabd. 

Res )c ndents 

3;. Original Application nc. 1609/92 

1. Sharda Babu, s/o Ghassit Lal, R/o 
Aliahabad. 

2. Asrar Ahmad, s/o sri Ahrar Ahma 4 

Allahabad. 

65, Nakhas Kona, 

• • 	• 

Ve r s us 

-19 

"I'm'r311Manonefirilmiorma6-- 	 - 



// 

1. 	Union of 1 
Al la ha bad. 

19 // 

dia though Ge seral Manager M. Rly 

2. Divisional 

3. Sr. Divisi 

Eailway Mana 

nal Ccmmercia 

I 
 N. Rly Allahabad. 

Supdt. N. Rly A llaha 

... Respondents 

3. Original 

1.  

2. Sunil Kum 
693—B Hap 

3. Narayan D 
131-3H, F 
Allahabad 

pplication no 

✓ Sinha, S/o 
✓ Colony Muga 

tt Dubey, S/o 
rstAmenue, R 

1628/92 

V.N. Lal, R/o Qr. 
arai. 

ate Sri K.D, Dubey, r o 
Tway Colonyi, smith Ro d 

Vi jai Kum -r Sinha, S/o Sri D.N. Lal, r/o Hapar 
Colony Cr no. 694—A 	alsarai. 

ad. 

y 

Ver S JS 

1. Union of i ndia, through 
Baroda House. New Delhi 

2. Chief Co ercial Superi 
New Delhi.  

3. Divisional Railv.ay Rana 

4. z. Divisional Conmerc 

Applicants 

General manager, N. R 

tendent, N. Rly Baroda House 

ger, N. Ely Allahabad. 

1 Supdt. N. Fay Allaha 

... Respondents 

35. Original 

1. Mithlk_sh 
r/p 41—C 

2. Shared D 
0/0 G.P. 
N e hru Ro 

3. Ramji Ve 
173/B ha 

Applicz,tion n 

Kumar m_shra, 
Baghambari Ro 

yani, S/o Let 
Dhayani, pray 
d, Allahabad. 

ma, S/o sri 
lway colony n 

. 1663/92 

/o sri H,R. tt.ishra 
Tilak Nagar, Allana a . 

Sri G.P. Dhayani, r/o 
g Sangit Samiti, 12—c amla 

. Verma r/o House no 
. 1 Subedarganj, Allah• bad. 

a . 

,applicants 
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Versus 

1. jnion of India through General blanager, N. fly 
Baroda H' use, New Delhi. 

2. Chief Comercial superintendent, N. Rly Be'Lroda 
Ho us  New Delhi. 

3. Divisional Railway andger N. Rly AllahaLad. 

4. Sr. Divisional CoJoercial Supdt. N. Rly Allahabad. 

_espondents. 

344 Original Application no. 1773/92 

1. 	Vinod Kum,r S/o Sri R.Y. Ram, r/o C 757, GTB Nagar 
Kareli Allahabad. 

L- • Virendra Kumar. S/o 	R.S. Ratri a/o 23/B/76/C/ 
1003, Allapur, Allahabad. 

Sahlay Kumar -Srivastava, S/o 3Ii 2.P. Srivastava 
r/o:146B/5A, ChAia, P.O. GTB Nagar, Allahabad. 

r . 

Apoli"!:ants. 

Versus 

1. 	4L  ,n of India through General Manager , 
New 2e lni. 

The 	 Rails ay p4anager, 	Hly Allahabad. 

3. 	St
Divisional Comml. Supdt. Northern hallway 
3ffice 

hespond.--nt 

A. 	3rigircl 	1c.1.1..)n no. 1,121/,2 

.1. Sudhir Ku.n.r /s/o sri Eridaya 
Road, 	Yar, 	Distt. 	patna, 
101 Anand Bagh old Baiharana 

Narain 	south of 
Iresent Address. 

janta 

... Applicant 

Versus 



Krish_a Murari, Sinc:11, 	o Sri R. °.1urat, 
r 

viii 	
han, post shikarganj, Distt. Varanasi. 

Suren a :ratap 
sinh, S/0 Sri R.B. singh, R/o Vi l' 

prem rPost chakia, Distt. Varane,si. 

\(1St 

1. iniun of 1 
Barooa Hou 

2. Divisional 

3. Sr. Divisi 

4. sr, Divis' 

5. Sr. Divis  

/ 21 // 

ldia through Creral 
e. New Delhi. 
	Manager, N. Rly 

Railway Manager, .Rly Allahabad. 

onal Commercial. Supdt.N. i,1y Allahabad. 

onal personnal Officer N. Rly Allahabad. 

onal .Accounts Officer, N. illy Ailaha 
ac. 

.. Respondents 

   

1822/92 

Srivastava, r/o 101, 

... Applicant 

3g. Original ApplicAion no, 

1. 	Arun Kum r, s/o Sri G.P. Old Baih rana Allahabad 

   

    

Versus 

♦ 	1. 	
Jnion of India through the General Manager, 
Baroda louse. Allahabad. 

2. 	
DNisioral Railway ;an.aer, N. Rly Allahabad. 

Dvi ional Commercial Supdt. N. Rly. All 
3. 

 

4. 
Sr. Div sional person al Officer, N. 1y All 

5. 
Sr. Div sional Account- officer, N. Rly Al is 

.. Respondent 

Rly 

haoad. 

haoad. 

abad. 

37. Origin 1 Applicaion 	
1825/92 

1. 	
Virend a pratap Sing r, S/o R. sing 	

R/o Mui ahan, 

post S ikarganj, Distt. Varanasi. 

Virend a Bahadur. Singh, 3/o Sri R.B. Singh, R/0 

Vill 	
empur, Post Chakia, Distt. Varanasi. 

',ohan 'rased, S/0 Sri Lalji, R/o Vill murah n, post 
shika oanj, Distt. Varanasi. 

Brij•ajYad,v, s/o Sri B.R. Yadav, R/o Vill 
murah n, Post shikarganj, Distt. Varanasi. 

2.  

3.  

4.  

5.  

6.  
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Vers us 

1. Jnion of India through C-)eneral Lanacier, N. Rly 
Baroda House Nev Delhi, 

2. •  Chief Commercial superintendent, N. 11y ,iaroda 
HPUS'e New Delhi. 

3. Divisional Railway ,.',anager, N. -Rly Allahabac3. 

4. Sr. Divisional Commercial Superintendent , 
N. Rly, Allanabad. 

• • • Respondents 

46. Original Application no. 1231/92 

Alok Ku - ar „Sinha , 	Sri 	Si r ha , r/o 233, 
Old Bairahana, Allahabad. 

2; 	 srivestava, s/o sr.; t..)m Prakash, r/o 36/51 
Ka la Danda Bhawapur, HiTmatgang, 	ilahaoad. 

, Joicants 

Ver S us 

1. Union of India through::eneral 1.',anaer, N. hly 
Baroda 1-IousE.,, New D ihi. 

2. Divisional Rai lv:ay ;,",anager, N. Rly Allah bad. 

Sr. Divisional Commercial Supdt. N. lily A llahabad. 

Respond( nts 

44. Original Api,, lication no. 333/92 

1. 	shwetank Verna, -i/o Sri B.P Verma , r/o 25, ;;has 
satti, Khuldabad. Allahabad. 

Applicv',t 

Versus 

1. :jni on of .inida through :_-;;•nera 1 ::.Jriaoex N. hly 
IA:-  oda 	 New Delhi. 

2. Je nera 	 , N. 	 Baroda 

• • • 



• Applice.nt 

Versus 

1. Union •f India throu 	3eneral manager, N. 
Baroda House, New De i. 

2. Chief Commercial Sup . N. Rly Baroda House, 
New D I. 

Allaha ad. 
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3. 	Chief C mmercial sapd,. N. Illy, Rail Bhawan, 
Baroda House, New De 1l  

4. 	Divisio al Railway 
Allahabad. • 

, ,er, N. Rly, DRM (2ffi e 

Sr- Div sional Comer ial Supdt. N. Ely, All ha bad. 

• • • Respondents 

42„ Original hp.)Lcation 

1. 	Shiv Dayal pandey, L/ 
r/o 3lock no.27/10, L 

643/94 

Late Sri Pt. Krishan 
bour Colony, Naini All 

▪ Applicant 

andey 
ha bad. 

Versus 

The Union of India th oJgh General Manager, N. 
-44-Earada House, New Delhi. 

Divisional Railway Vid ager- 
4  

3. 	Sr. Divisional Commeii ial Manager, N. Rly Allahabad. 

• hopsondent 

 

  

4g. Origin .1 Application o. 61/94 

1. 	Santos Kumar Sinha , 	sinna, a/a 32 Yrs. 
r/o Vi 1 Kanharpur, 	O. Khardan, Distt. Varanasi. 

6. Divisional Railway M. ager, N. Fily, Allahazod. 

7. Sr. Di isional Come ial Supdt. DfM Office 

ly 

• Responde ts 

WcV 
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44. Original Applicati On no. 394/93 

1. „nand Singh, 5/0 Sri S.L. si ngn, r/o 524—A, Traffi c 
Colony Allahaoad. 

2. Hai Kumar Singh, S/At) Sri 	 Singh ..r/o 5— 
kr,aro, Allahabad. 

3. , ai praKash sinoh, 5/0 	 /o 
....;arg, Alla ha bad. 

4. Santosh 	Singh, S/o sri M.D. Singh, r/o 5— 
Marg Allahacad. 

S.K. Singh, 5/o 	 r/o 1:3/3 2ie1a Bag 
Colony, Alla ha ta d. 

imesh 	sinoh, s/o Sri K.P. 	Retd. 
principal F.B. Inter College. pratapg.-,rh. 

7. 	 Kumar Singh, .S/o sri J.E. singh, r/o 
Guiaria, T, ost Urayadeeh, Distt. Fratapgaa:h. 

ka.-;ar 	S/o Sri F.P. 	r/o Vi. 11. 
ujaria post - yudeTha, Distt. PLatai:,garh. 

Q. 	Chandan Ad hi k d a-4. qf) 	 .N. Adhakari , r/o 
60`s)--B Loco ColOny.A)...:LiTi7jbaci. 

Late 
10. sunil Kumar Balua, s/o sriLi.C. Ecaruc.,:r/c B9 R.N. 

Napar A11:,habad. 

11. Kumar Srivastava, 5/0 sri R.B.L. sriv,stava, 
riP 152 Balua Ghat, Ally.  

12. :esh Kumar Srivastava, s/o sri. U.S. Srivastava, 
Rio 128 !%',atiyara Road, Allahabai:. 

pli cants . 

versus 

1. 	Jnicn of India, thr,..:Joh General r:anaaer, N.. Rly 
rlailway Boarl, Seroda House. New Delhi. 

Personnel Officer, . fitly Earcday House, 
New Da hi. 

3. 

	

3. 	Divisional Railway 1..A.an,;.(2e,r, t]. lily Allahabad. 

	

4, 	Sri. Divisional Conr..v?rcial sup,,-3t,., N. 	ly 
A llahabad. 

:respondents 

4E. Original Ap;-_.lication no. 633 

L. 

	

	Ramji, sic{ Late Sri LalaRam, r/o 61.A/1 Teliaroanj, 

Al la habad. 
Ap;,licant 

- - Z5 



• 
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Versus 

India, through General 7.ana ,,Aer, N. 

use, hew Delhi. 

ional:Railay manager, N. 'f -,1y. Allan bad. 

Tonal Commercial Supdt. N. Rly Allahabad. 

y 

... Respondents 

1. jnion of 
Beroda H 

2. The Divi 

3. sr.•Divi 

1. 

4G. 

2.  

3.  

Km. Sh 
r/o 34 

6. 	suresh 
Vill C 
Allaha 

Origina Application no. 706/92 

Dipak K mar Singh, s/o Sri (Late) B. Singh, 
1B/BA changhambri Road, Allapur, Allahabad. 

Akhter ,aim Siddique, S/o Sri r; .U. Sidoique, 

174 New Mehdori Colony, Allahabad. 

Mohd. K-leem, 6/o sri Amir Uddin, r/o 
P.O. Ka,ehti Distt. Allahabad. 

umar, s/o Sri 4k.p. srivastava, R/0 9 Elgin 

ivil Lines, Allahabad. 

shi sriVastava, D/o Sri L.N. Srivast va, 
LIG Govindpur Colony, Allahabad. 

Pratap Singh, s/o sri Ram Nesh Singh 

and Kamaniya, P.O. Khutj P.S. Khera, 

ad. 

Di lip 
Road, 

Vill Patulki, 

r/o 
Cistt. 

/o 

..• APpliCan 

Versus 

1. Union of India thro_gh Secrtory, 
Bafi Narg, New Delhi. 

2. 
Gener 1 manager, N. Rly Railway BrldWan, (Baroda 
-ouse "ew 

Cipmmercial Supd. N. Rly Rail_way 
House) Alla;aoad. 

oral Railway 4 1anage•, N. Rly, Allaha 

visional Commercial supdt. N. Hly, D.M 
, Allahabad. 

iesponde is 

Orig nal Application no. 648/92 

Railway Board, 

3. Chief 
(Baro 

4. Divis 

5. sr. D 
Offic 

Bhavv, n 

ad. 
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1. 	Ram urtc:', S/oMewa Lal, r/o 71 A Dale Allapur, 
Allahabad. 

•1 A4licaflt.s 

Vers us 

1. — :nicn of India through 3c'.neral. ::.anader, 	Rly .  
Baroda House, New Delhi. 

2. Divisi ona 1 Rai lv.ay 	r, N. 	ly Allaha ,  ed. 

3. Senior Divisional Commercial su dt. N. ly Alla habo 

• Respond ents 

49- Original A fplication no. 731/92 

1. ildj Kumar ',i.shra, S/o Sri K.K. 	 r/p 
26/10, shiv Kuiti, Kfial Bhawan, Allanabad. 

2. Frank dchard ::,enesse, 5/0 Sri 7,.R. 
94/:7, C,id ::,umfordganj, Allahabad. 

• .4p 4an t 

Vers us 

1. jnion of -India, th rough jeneral Manager, N. Rly 
Rail 3hav,an, 3,-::rodo. house, New Delhi. 

2. Divisional Hallway :,lanager, N. lily ORM Jflice, 
All, habad. 

3. senior Divisional Commercial suodt., DRM 
Nav,ab Yusuf Road, Allahaba. 

• ResponeEnts 

49. Criginal A pplication no. 736/92 

1. 	Pra KaS h Chandra, i=antley, /0 M.D. Fandcy,r/o 
Viii 	 DiEtt. Allahabad. 

... /Applicant 

versus 

1. 	jnion of j fldlâ, tnrch 3esretary, Railway 'oarc, 
New 

  

•:.eneral ::,anager, N. 
House) New 

Bhav,an (Baroda 

  

     

     

• 
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3. Chief Commercial Supdt. N..R1yRailway Boar 
New 

4. Divisional Railway !;,anaer, No. Rly DH.:1 0 
abad. 

ivisional Commercial Supdt. N. Rly, 
abad. 

... Respond 

lice 

RM 

nts 

nal Application no. 380/92 

lam, 5/0  Rag.'. Dour, r/o vill. 
Senapur, Distt. Jaunpur. 

• • • 

sonapu , F. . 

Applicant. 

Versus 

n of India throJgh 3eneral :::anader, 
da House. :c3w Delhi. 

si:Dnal Railway !:.:,,anacier, N. 	ly, Alla abad. 

Alla, 

	

5. 	 
Al la 

600 Cria 

	

1. 	Gula 
7-.0. 

1. Uni 
Bar 

2. Div 

3. 	Srp . Divisional Co ,mercial Supdt. N. Rly, DRM 
off - ce, Allahabad, 

iiesfon 

'nal Application no. 961/92 

esh 	 Sri C.P. 	R/o 

KL Kydganj, Allahahad. 

eshwar prasad Trivedi, s/0 Sii R.K. 
116—A Bahadurganj, Thakur Din Ka H 
t. A llahabad. 

nra prasad Mishra, sic sri K.F. Mish a, r/o 
A Nai Basti, Neta Nagar, Distt. Allahabad. 

rivedi 
cha, 

Appli ant. 

g. cri 

1. Dur 
433 

Per  
r/o 
Dis 

3. 
577 

1 	Uni 
Ba 

2. Ch 
DP 

Versus 
on of India through General Manager. 
oda House, 1,ew Delhi. 

of Commercial Supc't.,N. Rly Baroda H 
hi. 

3. 	Di isional Railway manager, N. Rly All 

. Rly 

use, New 

abad. 

4. 	Senior Divisional Commercial Supdt. 	Office, 

N. RlY Allahabad. 

    

     

Re pohdents 
2g 
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uriginal 	 31. 11 U. 307/92 

e 	

vi 11 • :ielv,an, 	r ahara , Di E 	zap ur 
andey, S/o Sri Ii.N. FandeY1 r/o 

can". 

Versus 

1. anion c_, f.  India through .;er;eral 	31y 
ew pc 	. 

2. Divisional 	nanb jer, 	 hadad. 

3. Sr. Division ;l 	. -- roia1 s ;pdt.  h. Hit ~,llahabad. 

• • • ReF.pondents 

original Appli cation no. 1203/92 

1. Krishna Lai s/o sri 3. sahc.i, r/o 12/1* 
.C. Cori, cund, 

2. :•.. -,ahendra 	s/o sri 	singh, r/o 2/45, Hamm 1-:and 
is far, .':.atiyara Road, Aliapur , Ailbhabad. 

3. Hori 	 sinRh, S/o Sri i,iarn Autar Singh, r/o 
2/45, Hama Nand i•• a gar, ;..latiyara Road, Alla ha bad. 

4. Tej ahadur .Ram, S/o Sri Dal sing,::r Ram, ii/o 
37-42—C, r3aghambari Road, Al is cur, Allahabad. 

5. iogendra Path,s/o sri Dudh Nth, r/c 535, Colonel  Faun 
Hil~ habad. 

• • Ao ii cants 

Vers us 

1. Union of -; ndia through .general :.'anc.-3ger, 	:ply' 
Baroda House, Rew Delhi. 

2. Divisinal Railway i•'iana .-.;er, Northern Rai 11AbY • 
Allaba bad. 

3. Sr. Divisional Commercial Supdt., N. Fly Allaha.Jad, 

HET ... H.s ono ents 
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54. urigi al Appliction no.1207/92 

1. Sures Chandra Gupta, B/0 sr1 RLja Ram Gu 

r/o 2'/3, New Re 	building, Leader Road, 
Allah bed. 

2. pertho sarthi Dobdar, sio sri 	
Dobdar, 294, AKuar 

pur, Allahabed. 
t 

Versus 

of India thr ugh General ,anet:er, T 	Rly, 

House, N. Delhi. 

Tonal Railway i,anader, N. -ly Allaha•ad. 

ivisiunal Commercial sJ,)dt. N. Rly A lahabad. 

Respond=nts. 

1. Jnio 
Bar° 

2. Divi 

3. Sr. 

514. Uri•ianal A pplioation nu. 1345/92 

1. Kri hanaKant Srivastava, S/u sri (,.ate) 1 unni Lal 
Puram 

Allhabad. 
Sri astava, r/o hama Nand Nagar, Bhardv,a 

2. smt Tisha cani Srivastava, w/o sri D.C. rivastava 
r/o 52ga Kydganj, Allahabaa. 

3. Ra( sh Srivastava, S/0 SiJ Kripa shankar, r/o 

72- C/2, :: 	
m 

:
atiara Road, Bharadwaj pura, 7.]_,habad. 

4, 	Ghan Shyam Singh, s/o .." rd. G.R. Singh, R/o vill Naraya 

np r , Post shiv -rh, Distt. Allahabad. 
 

5. 	Br
.  3esh Kumar:Panday, Slo sri S.K. FandeY, 

r/ 	46, K,Incha RA 6anga prasad, ;::alviya Nagar, 
Al ahabad. 

• • • APPli cants 

1. 	Un 
Da 

Versus 

..)n of India throigh General ;:,anager, 
oda House, New De lhi. 

N. Rly 

2. 	Di isionel Railway anager, N. Rly, Allc.habad. 

Sr Divisional Commercial Su,At. N. Rly, Allahabad. 

\ 	• • 
Respondents 

- -36 
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original ; plicate on no. 1344/92 
	 V 

L. 	Vinod Kumar Stivustava, s/0 	 srivastava, 
r/o 751, uir 	r% 	 4411dhOLcid. 

... Applicant 

Vert as 

Jni:)n of andia throu711 	 anaoer, E. RI' 
Earcda -10J4se, rew 

Divisi „na. Railway ;4ana':er, 	TrA.y, A ilchabac. 

3. 	sr. Divii, nal Com7.!ercial supdt., \. 

. . . itiES 

57. Original ,)liaton no. 1230/92 

Sio Sri S.H. lmauddin, 
731/G, rihDnsnyemadar, 	 Gclony, j 11;...haLod. 

2. 	Dheerendra ath Saxena, s/o sri net na I\ath S_xena 
H/o ,46-21—A/7 Raman a Pure. , Suiem Sari, Allahabad 

... Applicants 

Vers as 

1. Jni.)n of ...ndia through Gen(.2ral manager, N. •dy 
souse, new Delhi. 

2. Divisional Railthay Menager, N. i.ly Allehabad. 

3. Sr. Divisional Commercial superint&- nder,t, N. Rly 
Allanabad. 

Aesponder 

Original i plic at: or: no. 1239/92 

1. prep sh2nker, )/o .;ri G. 3h,:nker, r/o :36/31 Kala 
Danda, 	 Allanabad. 

2. Kemes 	 S/c 	i Ram 131— i.ira la N agar  
Lu c know. 

Versus 

1. union of ..ndia throgh :;en:-:ral anager, M. 
al:oda House. AllahLad. 

2. Divisional Railway 	, 	Rly, Allahabad. 

3 

t)§.. 
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3. 	Sr. Divisional Commercial .  Supdt. N. lily Alla he bad. 

• itesponcie is 

__! -ii.ginaliripplioation no. 647/92 

1. 	 Verun Ku iar shukla, S/c 	 Shuk-la, 
79 A .,:inhazpur, Beni Ka jata, 

lican 

Versus 

1. on of ndia throu'jh 	al Manager, N. Rly 
Earoda House, New Delhi. 

2. Divisional Railway Manager, N. Rly, Allaha ad. 

3. r. Divisional Commercial $updt. N. illy 
Al la habad. 

• Responde is 

69.. Original Application no. 494/99 

1. 	suresh Ku-nar •s/o Sri Tulsi Ram r/o 25, Luke C.,anj, 
Ally habad. 

• Ap1ican 

Versus 

1. jni. n of :nida through ;3,enera,1 Manager, N. 
Earoda House, New 

2. The Divisional Railway Manager, N. Rly, All habad. 

3. The Senior Divisonal 	 Supdt. N. Rly 
Alb ha bad, 

4. Sr. DivisiDnal personnel Officer, N. lily, A lahabad. 

Sr. Divisional Acounts Officer, N. Rly All= habad. 

• Res tLionden s 

Original Application no. 495/92 

1. 	Ranjni Kant Patel, s/ Sri Chandra Shekhar, Rio 
2, Rama rand Nagar, Allapur, Allahaba. 

• Applican 

J2 
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'.'ersus f .0"---  

• . • 

.1.7 	
jnioc) of India throgb the Genclal :4ahager, N G •Rly 

06E,  :Jul.:se, :ew Delhi. 

2. Divisio:31 Railwy :anger, N. 'raj Allaa ,dC. 

0 	Seniro Divisional,Commercial supdt. l' Ity t.illahabdd. 
3.  

4. Sr. DiViSiOh31 Pelsoilnel Officer, i.1'; ".. 	 • 

▪ z, 	ivisi0na1 „cots Officer, h. i1y i-,11ahaLad. 

Aespons 

r • - /- 
^ 	A l 	no. 3.1-i/ • •••• 	•-• 

2. 

	

	Prabha Shankar Yac;a1v, S/o Sri 	 r/o 

iC Thron hill P:oad, Allahabad. 

• AplAicarA 

Versus 

1. of :ndia through General 	 Fay 

E:Od 1ose,!'vi Delhi. 

2. Divisional 	 ;rily Allah cjO. 

3. Sr. rdvisional Commeercial 	 Allahbad- 

4. Sr. Divisional perosnnel L,fficer, 1- 	Fay Allahabad. 

r. Divisior.al  Account Officer, N. Rlv Allahbado 

i-lespor,dents 

6 	Ornal A:Dplication ro. 317/92 

• ;A-.11 Ka Aar siivastave, s/c 	 Ur:;vastva, 

r/o Fly 

2. i-rakash 	1,onCe, 	 r/D 

L91/34 L.-,:lroop 	Allanab3j. 

3. Rakesh Pic.tap Singh, 5/0 sii 
Viii 	P.O. Kotwa•Tehsil khJ 	1, 

4. Er.c,ratji 1<h.- f0, S/O 	 j.0 r/o 36-D-Ahiyapur 

62. 

• o 

Ijo 
AllEhabaci. 

Vers.]5 
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Union or India through Secretory, Railway Bo 
Rail E;hawan, 1:c1r; Delhi. 

2. General :4anager, N. Rly Darcda House, New De 

3. Chief Comme , rcial Supdt. N..Rly 3E,roda House 
ew. Delli. 

4. Divisional Railway 	 1 , 	office, 
Alla habad. 

5. Senior Diviicnal Commertial supdt. N. Rly All,Thabad. 

6. Statibn Supdt. N. Rly Allahabad. 

... Respondents 

6A0  Drir:;inal ipplication no. 632/92 

1. 	1.1.alaya Kant, s/o 3ri E.K. crivastava, r/o 328 
Baghambari Housin Scheme, eharadwajpuram, :JlahaOur, 
Allahabad. 

At.4,licant 

Versus 

1. Union of India, throJI 	 anaaer, N. Rly.  
Delhi. 

2. Divisional Railway ::':onager, N. Rly, Allahabad. 

• :-.1or Divisional Commercial supdt. N. Rly Allahabad. 

... Respondents 

Application no. 476/92 

1. 	Shushil i;umar Srivastava, -) /o Sri Lakshm3n Frasad 
SrivJstava, r/o 155 E.a ..;ambari Sr ih liraman Yojna, 
ryllah,]pur, :11ahabad. 

... Applicant. 

Versus 

1. Union of India through General manager, N. Railway 
3aro,i<: House, New Delhi. 

2. Divisional Railway I..anaJec, • 1 -1.1-y0 Allahabad. 

3. Sr, Divisional Commercial supdt., . Rly Allahabad. 

4. S/. Divisional Femnnel Officer, N. Rly Allahaad. 

J. 	 Divisional Accounts Officer, N. lily Allahabad. 

rd 

hi. 

nesi,ondents 



  

• 

 

166 	Oris,inal Applicat -jpr n.). 477/92 

. 	,Liu: Kj:I.:1- 1  3/0 311 ,, -.; ...4,.C.,, 

1,ou,Dh,  
42, 2., ta ift ka 

• • I 

vers.,;s 

1. 	jniLn of lndia throJgh General :analer, 	. R1y 
Daroda !-:ousc,. New Delhi. 

•- • 
	 3apd 	.-"rt ly" 	 • 

r. Divisiohal T erosnnel ffdcer, 	• 	tAl 
	

b cl 

3r. Divi:ional Accounts. Cfficer,1. -,7:4 

,lesponAnts 

i7 	i.oinsi pphoatjon no. 221/93 

1. 	'.joandra sin2h, S/o szi 	sinah, r/o Taj;aur Pos ., 
Distt. v..E=ronasi. 

2. iiajesh iuiar 3ingh, s/c 3ri 	 1/c 
Taj!Jur post sakaldhi, 	3akaldih, Distt. Varanasi. 

.•• Applicant 

Versus 
1. inicn_f irdia throJ-h Gonclal ;:lanager, ; . #ly 

Baroda House. :s.ew Delhi. 

Clef Coriw.ercial 3updt. :,. nil "a_r ,,ja 	:sew Delhi 

.3. 	Ddvisicnal 	 1\. .11y Alla ,-ad. 

Di\t:i3na.1 	 Supt. 

Fiespan ,:-.ent: 

3rigin31 Appho3ticr. no. 220/93 

i. Canjay 	Prased, 3/0 Sri A.L. Prosad, r/e,  
^2 Leth n3. 1 Low 

2. Hard harin Prasad, s/o 	R.S. Prasad, r/o 
viii Oojlpur, post Cheraon, Distt. Varanasi. 

...Applicant 

• 

IPPIIMMMimiNwm.••-  
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Versus 

1. 	Union of India, thr 
Railwgy Board, 

.ugh :3eneral ;.tanager, N. Rly 
House. :c.w Delhi. 

2. 	Chief CommerciA supdt., N. Rly Baroda Hous 
Nev Delhi. 

1:anager, 	ll. 	G. 

4. 	Sr. Divisional somercial, Supdt. Northern ailway, 
Allahabad. 

      

      

   

• • • Lespondents 

      

L:ricdral Appl:ica',,]c- no. 219/93 

1. Ram Singh Yadav, Sko sii R.A. Yadav, r/o "'11. 
purabhargiai, P.O. 3uhansa, Tehsil Patti, Distt. 
Pratapgarh. 

2. rima Shanker Yadav, S/0 Sri R.L. Yadav, r/0 vill. 
Behdaul Khurd, P.O. ;aura, Tehsil 	D'stt. 
Pratapgarh. 

3. Om prakash, s/o sri 	pular, r/o Vill. Be daul 
Khurd, P.O. Gaul- a, -Rhsil Patti. pratapgar 

4. Valsudev, S/o K.N. Yadav, r/o Vill. Kudia- a- aura 
Tethsil V,achchalisahar, Distt. Jaunpur. 

   

Applicants 

 

Versus 
1. Union of India through General Manager, :,,o- ther,1 

Railway Railway Doard, Baroda ouse. 

2. Chief Oomercial Supdt. N. Rly, Baroda 	e. New 
Delhi 

3. Divisional Rallv.ay 	 N. Rly 	 . 

4. Sr. Divisional Comr-rci,1 Supdt. N. 	'ahabad. 

• .• 	17,cspond nts. 

Origianl Application no. 197/93 

1. 	Chet Singh, s/o sri 	:,-hadar Singh, r/o Vill. 
Inargaon, x.ist semraha, Dis tt. V,ranasi. 

/0 
bad. 

shiv 	 s/o sri H.P. 
Vill -atihar., post Deonahti, Distt. ,llah 

3. 	Vinod Kirh,:r Singh, 	S'i 	3. Singh, r/o 
Vill RaDri, Post se,ozadh, Distt. 

2 . 



// 3u // 

:ia%esh Chandra Tripathi, s/a 7ri 7.5. Tri..thi, 
r/o vill. ihisa4ura, 	Sdad, Ditt. Allc,;;6 

Shy am Kr hr 	 s/L, 	 1/6 
\rill. Tow), Lal:sh6u1- 	Distt. ,iiaHa-6. 

Cl-A • 

• • • 

Versus 

o-f rdi t'nrouch 
barodL 	 D,lhi. 

c_ref 	 ,..106a 	 Dtlhi.• 

• Divisio-al 	 . hly 

. ;OME2Cf-31! 1  
p,..1(3,1aeU0. 

71 AL,. Criqinal Application no. 162/93 

I. 	preen shanker, s/o sri. S.H.N. Pandey,.r/o 
Tola, Allahaad. 

2. Sanjay K.S,T13I, 3riVQ5tCVZI, 	Sli (LJ.te) 	, 
Srivactvq, 1/0 16/11 rew sohhbatiabaqh, Allahacao. 

3. ']aJtam Adhfk,I, c/o Sri N.M. dhkii. /a 
Lccu culJny Allahabad. 

4. 2aqdish prasad =rivastava, s/D ri(-ate) 
srivastava, r/.- 97/A, Karbala, Ailahaao. 

iajendra Sarasv.at, 3/0 Sri i.S. .3ar0st, r/o 
63 3arivr,;n Tola, AllahaLa. 

6. Om Prakach srivastava, 	 srivas, 

r/o E3 (54) L3aclhaUri Colony 3/3 AlLapur ,11aHc.6,71' 

7. ;:bhilesh i<uar srivastavo, -10 	T.. 
a 345/; 	 a- ;;;,r fl4i1 .;3yC Diy ,liih,Uai. 

i;uar 3rivusL.-;,a, 
r/c, 9E/11 S'ar'T3 aY6 

• 3/.;').1:1 
a 3/I1 C;11.V.DC,E.1 .3 	 IFO.1lhoLia6. 

10. 1-:eeraj Kumar vma, 3/0 3 i 	S. VC-LMS, 1/0  
130/122- i:atiyar3 Road, ,1chabad. 

• • • 
	.c,) 1: 	• 

V2rsus 

i. 	Jni7,n of 	throh 	r1 yianager, 

2? 
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Railway 30ard, 17 roda louse, Ai New Delhi. 

	

2. 	
Cief Persoanel u=icer, 1,othern :2,ai1vILy, 75.arcdH 

'!-Iouse, jEv, Dc lhi. 

_..) 	3. 	Divi-.;i0nal :--tailway .'.(-rage, N. .iy, Allahab&d. 

	

4. 	Senior bivisional C[177-1ercial supdt.-. N. 

AllahaLdO. 
 

ResponJants 

Urigi-r,J1 • pplicat:lun no. 161/93 

Sri P.L..Yadv, r/o 164-A 

S/0 Sri Es.P. 	r/o 

gar, Allahated. 

Sri Ram Dass, r/o 

	

1. 	Lhe0 1:limr Yadav, S 
AloiJibagh. 

 
•i1,1aLa 

	

2. 	5hailer6ra sahai Val: 
301i41-.A/9E Tililk 1;a 

	

1. 	Km. 1- ajeshv'ari, D/0 
lemanand I:agar, Alla 

4. 	SJnil Kumar srivastava, Si/o Sri A.N. srivastava, 
r/o 127 1.1etira Fioad, Alahabad. 

5. 	Rajesh KJrfr, S/0 
ECC._. srwstaw,, 

S.P.L. Srives-tava, 
Dhani,ad. 

r/ -  

  

    

6. Awadosl Kar Sir-,gh, S/0 Sri J. Singh, r/o surahiya, 

post .2,ansdih, Distt. Eallia. 

7. Anjeni Kulor F;rivastava r  -s/o srd V•N. Srivastava, 
r/o 26-A Krishan 1:apel, AilahaLad. 

6. 	Karunesh Kumar, Slo Si! T. Lath, r/o 
1\agar, Allahabad. 

9. 	Shiam FrecaF:h 
En 54 Baghlbari Colony, 

C. Lalit Ku:Dar, s/o srd :rem 
sohbatiabagh, Allahabad. 

s/c Sii P. Lai, rjo 
Allahabad. 

Kumar, r/o 16/11 :ew 

  

   

• • • 
	Applical-t 

Versus 

.1 • 
	Jnion 	 thro„1-gh Senerdl 

Baroda Noise, New Delhi. 

Chief personnel Officer, N. :say, Barr)da House, 
New Delhi. 

Divisional 1;ailway ,,anager, 	 Allhabcd. 

Senior Divisionz:l cchma..dial sapdt. N. Flly Allahaoad. 4. 

Resporkients 

543-0 Chanshyam 

G. • 

- 38 
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7:. 	Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Adlahpur, 

Adlahabad. 

Applicant 

Versus 

1. Union of India through Genral 
Manager, N. Railway dead ,quarters 
Office Baroda House, New Delhi. 

.... Respondents 

0 it D E RiRSERVtD) 

JU6TICE B.C. SAKSENA V.0 

This bunch of 7; Gases in all involve almost 

identical questions of fact and law and reliefs also. OA 

83 of 1992 is being treated as the leading OA. The number 

of days of working varies in each of the OA and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged' that they had worked for 

the period. indicated by them in the various 0.As7 in the month 

of January 1982 4 fs.15/— per day. The aliOlicants allege 

that on the basis of Railway Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few 0.4-i.s preferred 

...P39 
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xtant 
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by persons si ilarly circu stanced. The applicant 

therefoje, he •e sought a re ief for a direction. to 

1 e5pondents t re-engage t 	applicants as Volunte 

Ticket Collec ors or ;:iotil Booking Clerks as per 

They aVe also in 

direction be 

tioners on d ty and pay bad; wanes from 10.12. 0 till 

the date whe they first pr-nented themselves for ngage- 

ment. 

4. 	The r spondents have lesisted the petition and have 

filed a coun r affidavit as also o supplementary ounter 

affidavit. 

The applicants have filed a rejoinder affidavit. 

The applican s have admittedly not re-engaged after t'neir 

short stint anging between 5 to 18 days in the month of 

January 1982. The Railway Board's circulars dated 6.L.90  

is annexed aS 0:-inexure Al to the leading 0.A and eve 

also been an exed in kba some of the 6.As. A p_r sal of 

the said let er shows that in the light of the ju gment 

c7ated 26.8.8 of the Central Adminisc.rative Tr Abu. al, 

Principal Bench, New Delhi in u.A. Nu. 1174 of 1•(Nbera 

l'.thta and Ors Vs. Union of India and L)rs j and d is issal 

of the SLP No. 14613/87 by the Hon 'hie Supreme -Co rt 

on 7.9.89. The Railway Board has decided that the 'cut 

off' .2ate for being consid2red for absorption in 

regular employment against regular vacancies earlier 

prol,irleci to be 14.8.81 win be substituted by 17. 1.86 

Paragraph 3 of the circular- letter is the anchor heat 

for the claim in the present 0.A which reads as u der:- 

me petitions prayed that a 

issued to the respondents to take the peti- 

p40 
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In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 
O■ 

d4Gentinuance of the scheme by zonal.  
Board's 

Railways, as a result of/ 	letter. dated 

17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tip Railway Administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under para 1. " 

	

&. 	In paragraph 1 attention was invited to Railway 

Board's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.8.8i. 

	

11. 	We have heard the learned counsel for the parties. 

	

?)• 	Shri B.B. Paul, counsel appearing for the respo- 

ndents raised a preliminary objection that the 0.A.s are 

barred by time, 'aches and acquimience. „ 

	

(lit • 	

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

...p41 
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years earlier and not on the basis of the Railway Board's 

said letter. 

The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for t!le duration indicated by them in each of the 

0.ks. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 'Kumbh mela' have 49.e-efl aneexed, copy ofa  

tertificate stated to have been issued by one Ram Das who 
 ad  

has given out his designation as/Ticket Collector 4.004, N. Rly, 

4idlahabad. Copy of such adcertificate has been annexed as 

&nnexures i+.—~3 and 4,m4 to t 

submitted that Shri Ram Da 

leading J.J-+. Shri B.B. Paul 

was not competent to issue this 

  

certificate and the said certificate cannot be treated as 

proof of the working period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.k‘s. We, proceed to decide the .Aai in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.90. we ,  however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We Ly take up the plea of the 0.4., s being barred 

by limitation. ii.amittedly, none of the applicants initiated 
jdicial 

any 4AlliAl proceedings in any court to challenc,e their 
1 .-- 

discontinuance made in January 1982. The Central kWmini- 

strative Tribnal was const tuted in November 1985. These 

0./-ks have been preferred in the year 1992. 

lt. 	'is noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

aated 6.2.90 	

certain decisions rendered by this Bench 

..p42 
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of the Tribunal. The said u.,A5 are O.A. No. 722/90 

Rajendra Kumar Srivastava Vs. Jnion of India and Ors, C.A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union- of India and 

Ors; C.A. No. 648/91 Wodan 1V1ohan Pandey Vs. Union of India 

and Ors 	No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. On the material 1 

placed in the supplemantary affiLlavit we find subsequently 

in several other cases d,:cided by this Bench of the 

;ritunal, a different view was taken when it v,as pointed 

out that the Railway Board's circular applied to lobile 

Bookinj clerks and the decision in Neera Mehta Is case was 

in resPect to Mobile Booking Clerks. This distinction was 

noted while allowing a few review petitions in some 0 al65" 

and in L.A. No. 131/92 Lalji Shukla and Ors,, the only 

directan given was that the respondents may consider and 

analyse the cases of :lobile Booking Clerks and find out 

if any scheme can be framed by them laying down a parti-

cular Criteria for re—engaging them on casual or daily 

basis. tclainst this decision, the Railway Authorities 

preferred an SLP before the Hon. Supreme court and the 

Hon. upreme court by an order dated 7.4.94 passed the 

following 

De lay condone d . The order only gives a dire- 

ct ion to the petitioner to find out any scheme 

can ba :Tamed. The Union of India 

can examine the mstterx and if it is 

not 15ossible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impugned order 

that the scherr should be framed in any 

case subject to the P. bovp observations the SLP 

is disposed oft' o  
p43 
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t) eve] ,,Ott ex v.aitiont 

6ubsequently, the Railway administration considered; the 

AP 	possibility of framing a scheme in the light of the dire- 

ctions given in Lalji 6huklals case 

Tribunal whith was Also repeated in 

came for decision subsequent to the 

6hukla's case. 

1/, 	The Railway administration in the supplementary 

counter affidavit have indildated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group,C1  
ei 

category posts since this would militet/against the statutory 

provisions laid down for R4ruitment of Ticket Collectors etc 

as contained 	pare 127 of 6ection B of Chapter I of the 

Indian hailwaY Establishme Manual 1989 Edition. They have 

further taken' the view tha no such posts or vacancies exists 

on the Railways for Volunte r Ticket Collectors/Mobile Booking 

Clerks for their re—engagem nt on casual or daily basis. 

13. 	It was also held that re—enagagement wil burden 

the public exchequer und will also enlarge backdoor entry 

and will affect reservation policy as contained in ku.ticle 

16(4) of the onstitution of -Maid. It was else held that 

framing of su h a scheme for those Volunteers who gave clearly 

worked for a eriod of merely for 5 to le days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

by the Bench of this 

some other 0.J..s which 

decision in 1.61ji 
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Admittedly, this scheme has been given up after 

47.11.86 and the Railway Administration has spr cogent reason. 

indicated ttast it was not  feasible to draw up a scheme as 

required in orders passed in various 0.1-1.5 

167. 	Shri B.B. Paul has also invited Gaga our attention 
167c.\- 

to certain decisions in review petitions which were allowed.  

On the basis of an unology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the L 0.A.s. While 414Wilt09 allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Bookiny Clerks avoWolunteer 

Ticket Collectors. 

category. 

The present applicants fall in the later 

Quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

Lalji Shukla's case(Supra), which wais followed in many other 
subsequent decisions. The turns and twists which have 'taken 
place in the view expressed on the question have 

been referred 
to show that the decisions of this Bench of 

the Tribunal on 
the basis of which the 	 i applicants/cleaming similar benefit 

ar 

being extended to them do not hold the field, 

11. 	We may now take up fOr consideration the plea of be 	of the 
the ai..0icants that the/decisions in some O.A in favour 

of 
similarly situated persons may be extended to the applicants. 
It is now fairly well settled that the judcment of the Tribunal 

er 

o 
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fof that m •tter of any c uxt does not give rise -t. D a 

Cause of action. It is the orders of the authrity  

concerned or their inac ion which give rise to the 

grievance and the cause of action based upon t is has to 

be cons id•red for purpo _s of determining whetter the 

petition 	barred by time under the provision of Sec. 

21 of the Mministrativ Tribunals Act. 

13, 	As was noted by he :Aadras Bench of the Central 

in (1994 ) Administr 

28 ATC pg 	'Tamil Na 

tion and rs. Vs. Union 

law has b 

tive Tribunal jin a decision reported 

u Divisional Accountants Assucia- 

en clearly afif irmed in the judgment 

of India and tdrs, this position of 

the 

Supreme curt in 'Whoop Singh Vs. Union of Ind - and Ors. 

(1992) 21 TC page 675. Before the Madras Benc the 

question •f delay was raised and it held that ince the 

delay has not been satisfactorily explained th 

re jected n the ground f limitation alone. In that 

case an . o der adverse t' the applicants was pa sed on 

14.1C).86. A decision o , a similar order was r ndered 

by the Chandigarh- Bench of the Tribunal on 1.5 91. There 

after the applicants ,As ociation moved in the patter and 

made a re resentation. 5 years delay was held as fatal. 

19. 	A ull Bench of 

Tribunal •n a decision 

also take the view th - 

give a fr sh cause of a 

from the i ate the claim 

he Ernakulam Bench of he 

ported in (1994) 28 A C 177 has 

decisions in similar'uses cannot 

tion and the period mu t be counted 

relates. 
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2f, 	The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union 

of India snd L)rs(Supra; had int-era/la, held ,that "inordinate 

and unexplained delay and laches by itself/d good ground 

to refuse relief to the petitioner irrespective of the 

merit of his claim, it was a3 so observed that Art. 14 or 

the principle of non—discrimination is equitable principle. 

Therefore, any relief claimed en that basis must itself 

he founded on equity and not bc. alien to that concept". 

2 le 	may also refer tc a relevant observation made in a 

recent decision of Hon. Supreme Court in 'Ratan Chandra 

Samant and Ors. Vs. Union of India and ors reported in 

1994 S.C.C(L&S; page 182. The petitioners before the Supre-

me Court in that case were casual 1:-.:bourez of south eastern 

hallway. They (fers... alleged to have b'en app4inted between 

1.964-69 and represented between 1975-78. They, through 

their petition sought 	direction to Ix: issued to the app. 

parties to include their names in Live Casual Labourers 

RL? ,:;ister after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others an was a few judgments rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a scheme d_nd.-to absorb the casual labourers in 

accordance with their sr.?nicrity. The petitioners appeared 

to have made a representation in 1990 to the Autholities in 

v,.hich it was allegc.,.d that they are not followinc the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been civen as to why the petitioners did not approach till 

1990 held that two questions arise; 
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whether the 

matter of ti 

) whether they 

if any?  due t 

22.„ 	 While de 

followin observation 

Delay itself  

,are 
petitioners/entitled as 

ht to reemployment. 

have lost their right 

delay. 

lin:: with the said que .tion the 

:as made:— 

deprives a person of h 

remedy avail ble in law. in absenc 

: an fresh ca se of action or any legislation 

of 

application 

person who 

of time lois 

23. 	 A Full B 

decidinc .As 767 and 

relevant observation:— 

" It is not 

pass an o 

are not e 

of the ma 

case of c 

forum can 

cable to 

has lost his remedy by lapse 

s his right. _as well". 

nch of the Tribunal (PE 1 while 

42 of 1989-made the followinc 

Dpeneek to court of record to 

Jar in respect of persons who 

en present before it b any 

or vtition. In thi_ view 

ter the view taken in 'he 

e or more employee by 	judicial 

of be it_so facto made appli-

11 other employees in he same 

cadre, rank or situation by anot Q'r 

judicialforum." 

This observation also upports the view taken here inabove 

that the judgment in a case does not give a cause of 
who 

another empl veedclaims to be similarly 

ciacumstanced as the applicant in other case earlier 

decided. 

action to 

gy ...p43 



leLrned c.,unFnl 

the iespond:nts have invited oui attention to 	decision 

ieridered by thc., 	11cipal Ecnch 	'icehih Cb.ajcraborty 

Union of indi4 a..d ors, .eporto d in 1 c ,4 	j 332. In 

the i aid case the facts are almost identical as in the 

case in hand. The applicant alleded that he vies engaded 

as Mobile Bookin(:1 Clerk from i.~O.C,3 to E.:.7.6t) and had no, 

been enoae-:d -',hereaftei., He made a reptesentation stating 

th7t he has .%;o::.!-.eC for 12 daiis in ISa, .:;nri in vie of the 

c _real 	of the -;-.ailwey Poard dated 2.1.5.'2:2 he be als. 

considered for absorption as 	Bookinc,  Clerk. The 

;p1 leant 's representation v4as re rejected and he was informed 

tnat he cannot be absorbed in :.erns of the letter dated 

12.E.,'.92. 	In the said case the ,-ripplicant based his claim 

on the bas '.s of a decisicn of the F.B. in a s-7;-filar bunch 

of the cases. The r-,, ivision Bench took the view that 

there is no parity or simil -rity between :_he applicants 

case and the applicants in the bunch of cases decLded. 

earlier, It was held that since. the services of the 

applicant was not discontinued as a result of Railway 

Board's let'c.er dated 17.11.66. the a‘p: licent's cosh was 

ichj...  not cover2d by pare 3 of he Railway Board 's letter 

dated 60.20C-,. Since he was not discharged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a 1-..;:sult. of letter dated i7.11.86. The same situation 

obtains herein also and vie have already held accordingly. 

25. 	In the said case, 1-etcrring to the decision of the 

Supreme court in 'Shoop Singh Vs. Union of India and Ors 

(Supra ), the Liuestion of delay was also 

o4P 00P4C.: 

-AL 



letter dated 6.2.90 is no 

applicants. 

2g. 	 Admittedly, 

attracted and applicable to the 

the scheme hasx been given up 

• • : 49. 

considered and it was held that the petition was barred 

by limitation.1  the cause of action having accrued 4* in 

July 1985. The 

1993. 

26. 

invited our attention to another decision rendered by the 

said Cekwas filed; sometime in the year 

The learned counsel for the respondents also 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of Indi and Ors reported in 1994(1) Ar J 

pg-84. 

21. 	The petitions before us are clesirly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The proVilsions of the Railway Board's 

since after 17.11.86 and iis no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be grantedireliefpprayed or by them, The applicants also 

raised a plea that one Shri R.N. Shorey and i2 Others Volu-

nteer Ticket Collectors have been included in the apyoved 

list of 1982. It is, therefore, pleaded that the responde-

nts have been given re—en0agement to some Volunteers as 

Volunteer Ticket Collecto s on Pick and Choose basis. 

in the coup _r affidavit, it has been indicat 

that the 12. persons named, in para 4.1C of the leading O.A 

had been re-engaged as mobile Booking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 

haki_ been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory prevision. The act of the respo- 

ndents in re—engaging a f w which has been satisfactorily 

Ct C .  pr 
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explained will not give rise to discriminately treatment. 

The- applicants in effect are seeking re-engagement en 

strength of having worked for a period Danging between 

to 16 bays.which also: is doubtful,and has been clisputed 

by the respondents. 

in view of the discussion hereinabove, en 

a totality of the circumstances ve. are not persuaded to 

grant the reli?fs claimed for by the applicants. The U.As 

lack mi?rit and area accordingly dismissed. No order,. as to 

costs. 

3?. 	 The copy of the judgment shall be placed 

on each of the U.As which have been decided hi-this common 

juogment.‘j ,  

I 

K . MMUKUP,AAR ) 	 B .C. SAKLENA 
:,":4EMEER(A) 	 VICE ai A IRMAN 

DECaIBEF;. 	, 1224_  
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